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NATIONAL HUMAN
RIGHTS COMMISSION

» Samir Singh appointed Joint Secretary, NHRC

Samir Singh, Additional Divisional Railway Manager
(ADRM), Delhi, Northern Railway (NR), has been
selected for deputation to the post of Joint
Secretary, National Human Rights Commission
(NHRC), under the Ministry of Home Affairs (MHA),
for a tenure of five years. He is an Indian Railway
Traffic Service (IRTS) officer.
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Matters India
Award winning documentary on India’s first transgender police officer released

https://mattersindia.com/2025/03/award-winning-documentary-on-indias-first-
transgender-police-officer-released/

By: C.M. Paul | On: March 31, 2025
C.M. Paul

Chennai, March 31, 2025 — Marking Transgender Day of Visibility, DBMedia Network
Chennai has released the acclaimed documentary “TRANSCENDER,” chronicling the
inspiring journey of K. Prithika Yashini, India’s first transgender police officer.

The 28-minute documentary celebrates Yashini’s historic achievement, highlighting her
resilience and determination in breaking societal barriers. Yashini joined the police force
on October 9, 2017, shattering glass ceilings and paving the way for greater inclusivity
within law enforcement.

“This documentary aims to ignite a crucial public dialogue, shedding light on the
challenges faced by the transgender community,” stated Fr. Ernest Rosario, Director and
Producer of “TRANSCENDER” and Secretary of Boscom South Asia.

Currently serving as a Sub-Inspector in Chennai, Yashini’s story is one of triumph over
adversity.

Rosario, who also penned the documentary’s script, emphasized, “Prithika’s pursuit of
her childhood dream defied societal norms that often confine transgenders to
marginalized lives.”

The documentary also addresses the complex relationship between the transgender
community and law enforcement.

“‘Donning the khaki was particularly significant given the instances of police harassment
and abuse against transgender individuals,” Rosario noted.

He further explained, “Prithika’s presence within the police force represents a powerful
step towards a more just and equitable criminal justice system for vulnerable
communities.”

‘“TRANSCENDER” has garnered significant recognition, including a National Human
Rights Commission of India (NHRC) award in 2019. The documentary also received
prestigious international nominations, including at the BAFTA (British Academy Awards),
Peace on Earth Film Festival (Chicago), and Wicked Queer (Boston). END
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Indian Masterminds
IRTS Officer Samir Kumar Appointed as Joint Secretary, NHRC
Mr. Samir Kumar is a 1999-batch IRTS officer

https://indianmasterminds.com/news/irts-officer-samir-kumar-appointed-as-joint-
secretary-nhrc-110924/

Indian Masterminds Bureau | March 31, 2025

Mr. Samir Kumar, a 1999-batch IRTS officer, has been appointed as Joint Secretary in
the National Human Rights Commission (NHRC) under the Ministry of Home Affairs. His
appointment, at Level 14 of the Pay Matrix, will be for a tenure of five years.

Mr. Kumar has had a distinguished career in railway operations and commercial
management. He previously served as Chief Commercial Manager for the Government
of India, where he demonstrated expertise in policy implementation and government
administration.

With extensive experience in the railway sector and a strong commitment to public
service, Mr. Kumar is well-positioned to contribute effectively to NHRC’s mission of
safeguarding and promoting human rights in the country.


https://indianmasterminds.com/news/irts-officer-samir-kumar-appointed-as-joint-secretary-nhrc-110924/
https://indianmasterminds.com/news/irts-officer-samir-kumar-appointed-as-joint-secretary-nhrc-110924/

TIMES OF INDIA, Online, 1.4.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Times of India

Special children suffer as rehab centre in Rohtak falls short of basic infra: Rights
panel

https://timesofindia.indiatimes.com/city/gurgaon/special-children-suffer-as-rehab-centre-
in-rohtak-falls-short-of-basic-infra-rights-panel/articleshow/119822081.cms

Apr 1, 2025, 12.50 AM IST

Gurgaon: Unhygienic toilets, leaking water and absence of modern equipment and trained
staff — State Institute for Rehabilitation, Training and Research, Rohtak (SIRTAR) has
drawn severe flak for mismanagement from Haryana Human Rights Commission
(HHRC), which has sought a compliance report before July 22.

The compliance includes an independent audit, well-trained therapists and immediate
repair of old equipment among other things. The lack of proper care and resources for
special children is "not just an institutional failure" but also a violation of basic human
rights, the panel has said.

Calling these violations as a serious breach of the United Nations Convention on the
Rights of Persons with Disabilities (UNCRPD) and Rights of Persons with Disabilities Act,
2016, HHRC chairperson Justice Lalit Batra, in his order on Saturday, observed that every
child, regardless of their abilities, has the fundamental right to healthcare, education and
equal opportunities.

The divisional commissioner of Rohtak, who is also the chairman of the managing
committee of SIRTAR (Rohtak), has been told to submit the compliance report before the
next date of hearing scheduled for July 22. The order was passed over a complaint filed
by parents seeking urgent intervention to address the neglect of the workforce,
inadequate therapy services, and other prominent matters at SIRTAR, which are severely
affecting the well-being and development of special needs children. The complaint
highlighted that the physiotherapy workshop contains broken and outdated equipment
that was not repaired despite repeated complaints. The lack of functional therapy
equipment directly impacts the rehabilitation and progress of the children.

"Denying them access to essential therapy services infringes on their right to dignity,
personal development and social inclusion, which are protected under national and
international human rights frameworks," the commission observed.

"Failure of authorities to provide proper therapy services to special needs children violates
their fundamental rights to life and dignity under Article 21 of the Constitution. It is the
duty of the state to ensure that these children are provided with the care, dignity, and
support they rightfully deserve," the commission said.

The commission directed an independent audit of the facilities, therapy services,
transport, sanitation and overall administration at SIRTAR (Rohtak) to ensure compliance
with safety and disability welfare standards. Immediate repair and upgrade of outdated
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physiotherapy equipment with modern, functional therapy tools are essential for the
rehabilitation of special needs children, it said, adding, "Ensure the presence of qualified
and well-trained physiotherapists and speech therapists to meet the specific needs of
special children, along with strict monitoring of teacher performance."”

Installation of CCTV cameras in the physiotherapy rooms is necessary to prevent
negligence and unauthorised activities within the institution, the commission said. It has
directed the authorities to conduct inspections of school buses to ensure buses are safe
and roadworthy, install CCTV cameras in buses and ensure bus doors remain closed
while moving. Staff behaviour, including that of attendants and conductors, should be
strictly monitored, with action taken against mistreatment of children, it has ordered.
Improve sanitation facilities on school premises, ensuring clean toilets with functional
hygienic amenities, proper drainage and installation of rubber mats in water leakage-
prone areas, it has said.

The complaint had pointed out that the buses hired on contract for transporting children
are in an extremely poor state, with torn seats, broken windows covered with cardboard
and no CCTV cameras as per govt regulations. The main bus gates remain open while
moving, exposing children to extreme cold in winter and heat waves in summer.

This negligence endangers the lives of the children. The attendants and conductors on
the buses falil in their duty to ensure the safety of children. There have been instances
where an attendant forcefully pulled children's hair to wake them up, causing distress and
pain. Such actions amount to inhuman treatment.

Despite having basic training in speech therapy, the staffers neglect their duty, resulting
in the deterioration of children's speech abilities. The institution failed to employ dedicated
speech therapists or ensure that existing staff fulfil their responsibilities. The toilets are in
unhygienic conditions, lacking proper facilities such as flushing mechanisms and soap.

The drinking water areas have water leakage, creating a risk of children slipping and
injuring themselves or suffering electric shocks. Despite repeated complaints, no action
was taken to install rubber mats or fix the issue.



HINDUSTAN, Online, 1.4.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Hindustan

TR Friwarel Ht te ¥ da9- v iR U3 $T a1 33 &1 g
U $AR s facell| IF AFAIEPR SN (TIUFeRY) 7 SR # T ok

qCTRID W

https://www.livehindustan.com/ncr/new-delhi/story-nhrc-proposes-formal-status-and-
benefits-for-asha-workers-in-india-201743422704359.html|

31 A 2025
YT HHR s |

IS AAATIBR START (TTTASHRE = SRR H Ui 3R ST W & &7 § S
R TG ARG TR HRIwarsl Bl T idd aa-, U=, U= & Q-1 SuaiRe Hridmdi
DT Goll G- BT YT [T § | SMTANT A Hel ¢ b =1 drfararsll § diid 20 el ¥ Seara-1g
BT T § 3R TP aolg T T H Aawid iR Iy g X F Bt 311 31 U H It prd
%ﬁﬁ%aﬁieﬂaqwﬁﬁw?%ﬁfmwaﬂ:ﬂﬁaﬁvmwmﬁ&mﬁﬁ
SR B

TSR & el SIRSY ot IMYSTHUA Pt e T g1d &l § Wr=dl U qrifoids
TR BTSS! (3R B Y T [0 W g5 PR IJ B 96 J Gt feduRa! &
1Y Tt & §G D5 Y19 a1 T g | SN 6 Siegef SRed JAYSHIG o Hgl [ SRS
e & R 1 AN D A FEIR §94 & fore R foran S 9t 31 I5i- el
X1 T oTgt RIf3ra arTl o e 98 ©, T61 HIS HIARI Bt UK Bl g, TH T S1=1 o
& A q 3 3R B gR (341 o Il 8 | d6F & QR 39 &1 WR SR far 71 o am=m
BRI IS BT ARYTHS THS H 3% TN & SJUTd H 161 § | AFaTIBR ST & 37ede]
SIReY IAYSHUGA - gl b faSa1 I8 ¢ fobr ot T Tl & e 31feies aieH &d &, S
SRR Ty HH T § 3R S AT BIRIT W U8 AN &1 SHTd &d &, 4 Fa BRI R
A ST & | TTUASRET GRT TSI 39 d6& | dhag Afge Td a1d fadhr HArad & gad
fd, WG Td URAR Hedivl HAIGT & Sgad Arad & faral e 3= faur g fo=em =
Ut 3o-30A A 1t faaR e fou | fawaR @ =il o a1 ST A 3= drRisarstt ue Figd
dcH, T, UM & TIY-1Y SNUATRS Hridhd! BT Goll o 1 id T 3TanT 3 Isat o
3TN HTfwarstl & a9 &1 HHBIHR & i &1 g8 Ht YA & &1 gama fear g fe
AT gAdH aa- 9 HH T 81 | 1Y 8 AT Srferdisell 1 W |1, Aga ary iR gele
Havel ot Gga1 R & HET g

3TN BRG] & U L= 81 foo d

TN 7 3N Wy a1 YfHwret & o smen srdsdist &1 g &1 & e
nfgwa Hicel iR fayfaaredl & TganT ¥ o & & &1 Bt BN &1 g1 50



https://www.livehindustan.com/ncr/new-delhi/story-nhrc-proposes-formal-status-and-benefits-for-asha-workers-in-india-201743422704359.html
https://www.livehindustan.com/ncr/new-delhi/story-nhrc-proposes-formal-status-and-benefits-for-asha-workers-in-india-201743422704359.html

HINDUSTAN, Online, 1.4.2025

Page No. 0, Size:(0)cms X (0)cms.

Sffafad Sim=m HRiEarS & o 3/ ISR & ¥R Ual H3d gU i Igar snenid
SHUT Yar3fl HT fadR & & T Araei-e-felt YFiieRt & 9grar o &1 +f gima fear
T gl

SO T gATd

-l 3R T B CEHTA R SR BRIBATHI o HedTuT B o8 Ha- R 3= FHfor yffe
HAT IUR HTATH T 3vrgad i o1 AT B3 B HeT T & | 96% | Fardm T
g fF 59 Ag H 2022 9F 49 TR 269 HS ST o1 fpdht ST & HIy H W B

- T WA gl 3R AHE® 6al IR 5T gRI a7 9iftid sha R - &1 gh1a
foam § 1o SMT=n Sridmarsll &1 TgridT Hd ¥ i R R WHe q@HTadmdr Hi gl

3TN HRiwars & fo AR, T8 &1 S IR ATaei-e Wy Y=IE St 3=-4YiTdH
T TR AT YAG13M & HhHU1 o oy TRAATES c@uTd A1 f[admRd d | « T R,
AR &g R 3R TurdahTa fafdber ufafsar # fafid i gfa ufieor ue=
3l

3Midhg

SR T $ 9 ARG 35 BOIR ST HRIHAT|

AMEY- T a7 TR B disil BT HFed 3felT-3aT 8 | B8l IR oI §oIR dl Hg! 7,500
FUY dF ¢ | YD fAMEl, I90! $§ Sifaiad v off firear g |




